| & TEM NO. 13 COURT NO. 7 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No(s).25051/2004

(Fromthe final order dated 02/11/2004 in AN No.136729/2004 in First
Appeal No. 559 of 2004 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

Bl RBAL Petitioner
(s)

VERSUS
GD A & ANR Respondent
(s)

(Wth appln(s) for exenption fromfiling OT. and prayer for interim
relief and office report ))

WTH SLP(C) NO. 10489 of 2005

(Wth appln.for C/delay in filing SLP)

(Wth office report)

SLP(C) NO 11522 of 2005

(Wth appln.for Cdelay in filing SLP)

(Wth office report)

SLP(C) NO. 11523 of 2005

(Wth appln.for C/delay in filing SLP)

(Wth office report)

SLP(C) NO 18078 of 2005

(Wth office report)

SLP(C) NO 25536 of 2004

(Wth appl n.for exenption fromfiling OT.)

(Wth prayer for interimrelief and office report)
SLP(C) NO 25542 of 2004

(Wth appln. For exenption fromfiling OT.)

(Wth prayer for interimrelief and office report)
SLP(C) NO 335 of 2005

(Wth prayer for interimrelief and office report)
SLP(C) NO. 360 of 2005

(Wth prayer for interimrelief)

SLP(C) NO 417 of 2005

(Wth prayer for interimrelief)

SLP(C) NO 436 of 2005

(Wth prayer for interimrelief)

SLP(C) NO. 437 of 2005

(Wth prayer for interimrelief)

SLP(C) NO 438 of 2005

(Wth prayer for interimrelief)

SLP(C) NO 444 of 2005

(Wth prayer for interimrelief)

SLP(C) NO. 457 of 2005

(Wth prayer for interimrelief and office report)

SLP(C) NO 5949 of 2005
(Wth office report)
SLP(C) NO 6834 of 2005



(Wth office report)
SLP(C) NO. 6836 of 2005
(Wth office report)
SLP(C) NO. 6837 of 2005
(Wth office report)
SLP(C) NO 699 of 2005

(Wth prayer for interim

SLP(C) NO 701 of 2005

(Wth prayer for interim

SLP(C) NO. 702 of 2005

(Wth prayer for interim

SLP(C) NO. 7051 of 2005
(Wth appln.for C del ay
(Wth office report)
SLP(C) NO. 7052 of 2005
(Wth appl n. for Cl/ del ay
(Wth office report)
SLP(C) NO. 7053 of 2005
(Wth appln.for C del ay
(Wth office report)
SLP(C) NO. 7055 of 2005
(Wth appl n. for C/del ay
SLP(C) NO 9352 of 2005
(Wth appl n. for C del ay
(Wth office report)
SLP(C) NO. 9355 of 2005
(Wth appln.for C del ay
(Wth office report)
SLP(C) NO 9356 of 2005
(Wth appl n. for C del ay
(Wth office report)
SLP(C) NO. 9357 of 2005
(Wth appln.for C del ay
(Wth office report)
SLP(C) NO 9358 of 2005
(Wth appl n. for C del ay
(Wth office report)
SLP(C) NO. 9359 of 2005
(Wth appln.for C del ay
(Wth office report)
SLP(C) NO 9360 of 2005
(Wth appl n. for C del ay
(Wth office report)
SLP(C) NO. 9361 of 2005
(Wth appln.for C del ay
(Wth office report)
SLP(C) NO 9362 of 2005
(Wth appl n. for C del ay
(Wth office report)
SLP(C) NO. 9363 of 2005
(Wth appln.for C del ay
(Wth office report)

SLP(C) NO. 9364 of 2005
(Wth appl n.for C del ay

(Wth office report)
SLP(C) NO 9365 of 2005
(Wth appln.for C del ay
(Wth office report)
SLP(C) NO 9366 of 2005
(Wth appl n. for C/ del ay
(Wth office report)
SLP(C) NO. 9367 of 2005
(Wth appln.for C del ay
(Wth office report)
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Date: 09/01/2006 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE B.P. SI N&H
HON BLE MR JUSTI CE ALTAMAS KABI R

For Petitioner(s)

Jawahar Si ngh, Chaudhary, Adv.
Reetu Si ngh, Adv.

Lalit Chaudhary, Adv.

Naveen Kr. Singh, Adv.

Kamal Mohan Gupt a, Adv.

SSSFS

Avadh Vi hari Rohatgi, Sr.Adv.
C. P. Sharma, adv.

Ms. Ceeta Sharma, Adv.

Ms. Santosh Singh

==

For Respondent (s)
(For State of U P.) Reena Si ngh, Adv.

Ajit Kumar Panda, Adv.
Jatinder Kumar Bhati a, Adv.
For G D. A Rakesh Dwi vedi, Sr. Adv.
Reena Si ngh, Adv.

T. Mahi pal , Adv

SFs 5%

=

Punit Dutt Tyagi

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Put up these matters on 25th January, 2006.

( SUKHBI R PAUL KAUR) (VI JAY DHAWAN)
COURT MASTER COURT MASTER



